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IE 18@YkENEVE&12&01@20164[k.M&I: 3956—fTER wiie awRl & Mffer Afdfas,
2011 (R =ffH, 4, 2011) @ OR1—3 & EfF U< WAl &1 WANT H_d g AMRT YT
foamr, fER, ueTr @ SIffRgEeT Wwe—1423 faTid—11.052011 (FF9—W9I W JAT @) U4
MR Ho—19431 faATH—23.12.2013 & URRIC—1 # I50 WHR gR1 F=ifhd FarE 1d 73 Harg

aftaferd @t SR —
(@) SEi % gRfe—1 @& @wAie—3(1), 4(1), 5(1), 22(1) wd 24 ¥ Swifaq
Harell @1 Frifdhd g7 qved & u9Ta o ufoRenfud fhar Sirar € —

Je | RTPS Lok dk uke ukefufn"v | Lok vihyh; IFke vihy | 1ufoykdu f}rh;
10 | & io ykd lod | gr ikf/kdkj | di flk"iknu 1kf/kdkj vihy d
dh le;& gri fu"iknu
Je Lhek le;&Mhek gr
10 le;&Mhek
thfr 1ek.k&i= fuxr djuk | JkTkLo 10 vueMy 15 dk;. fEyk 15 dk;!
1 | 341y (@) vpy Lrj ij vilkdkjh fdk;ll inkf/kdkjh fnol inkf/kdkjh fnol
no
2 vkoklh; mek.k&1= fuxr JKTkLo 10 vueMy 15 dk;. fEyk 15 dk;!
4 91% djuk vikdkjh | dk;! | inkf/kdkjh fnol inkf/kdkjh fnol
(@) vpy Lrj ij fnoll
3 vk; 1ek.k&i= fuxr djuk | JkTkLo 10 vueMy 15 dk;. fEyk 15 dk;!
5 11k (@) vpy Lrj ij vilkdkjh fdk;ll inkf/kdkjh fnol inkf/kdkjh fnol
no




2 fagR 57T (IraTgRor), 23 AT 2021
Je | RTPS Lok dk uke ukefufn"v | Lok vihyh; IFke vihy | iufoykdu f}rh;
10 | & io ykd lod | gr ikf/kdkj | di flk"iknu 1kf/kdkj vily d
dh le;& gri fu"iknu
Je Lhek le;&Mhek gr
10 le;&Mhek
4 | 22 1% fnukd&01-12-2011 d jktlo 03 vueMy 07 dk;! fEyk 07 dk;!
1'pkr fuxr €kfr] vk; ,o | vi/kdkjh dk;' | inkf/kdkjh fnol inkf/kdkjh fnol
vkoklh; 1ek.k&i=k dk fnol
iut fuxr dju dh dkjokb!
D vpy Lrj ij
5 24 rRdky Bok d v/khu €kfr] jktlLo 02 vueMy 15 dk;. fEyk 15 dk;!
Vvk; ,0 vkoklh; tek.k&i= | wvi/kdkjh dk;' | inkf/kdkjh fnol inkf/kdkjh fnol
fuxr djuk fnol
(D vpy Lrj ij
S WAt BT ATdeT YU Ydad I dAT A ARl & ie—01.04.2021 ¥ YWl BRI,
arrfd fedi®—31.03.2021 Td e R gRT ffd fd T /f6d o % 99 yH 93 710
BT |
2. gAY grae faunT, f[agR @1 ifeRge HWo—1423 f&ie—11.05.2011 (FHI—FHT WX
T HeNferd) @ uRfdre—1 & 3fd § PHHiG—34 # warey foqnT & sria 3iwfer =T e
A H9fd FrferRad 78 Jarell @ qved & UWTa 9§ Sirel O § —
de Lok dk uke ukefufnv | Tok vihyh; iFke iufoykdu fyr;
10 ykd Tod gri ikf/kdkj vily d ikf/kdkj vily d
le;& fu"iknu fu"iknu
Ihek gr gri
le;&Ihek le;&lhek
1 2 3 4 5 7 8 9
1. UQU® / Yy / DidHCD N 30 | T gURY | 30 B eI 30 I
fafemfor argefta ok S e, | feaw | (e ey
] [EEIN aifer o,
(i) Form-25- Licence to feriareT faer
manufacture for sale or )
distribution of allopathic drugs
except Schedule C, C(1) and X
(ii) Form-25A- Loan Licence to
fgemera | manufacture for sale or for
SINIE) distribution of allopathic except
=1 | Schedule C, C(1) and X
34 | WRIMN, | (iii) Form-25B- Licence to repack
XA | for sale or distribution of
ﬁn_ﬂj i allopathic drugs except Schedule
99T | ¢ and C(1) & Schedule X drugs.
Eﬁ% 51%111%{ (iv) Form-25C- Licence to
manufacture for sale or for
PRAT | . .
distribution of Homoeopathic
Medicines.
(v) Form-25D- Licence to
Manufacture for sale of
Ayurvedic/ siddha/ Unani drugs.
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(vi) Form-25E- Loan licence to
manufacture for sale of
Ayurvedic/ Siddha/Unani drugs.
(vii) Form-25F- Licence to
manufacture for sale or
distribution of Scheudle X drugs
and not specified in Shedules C
and C(1)

(viii) Form-26C- Certificate of
renewal of licence to manufactur
for sale of Honoeopathic
Medicines.

(ix) Form-26D- Certificate of
Renewal of licence to
manufactur for sale or
distribution of Ayurvedic/
siddha/ Unani drugs.

34

(x) Form-26E- Certificate of
Renewal of Loan licence to
manufacture for sale or
distribution of
Ayurvedic/Siddha/Unani Drugs.
(xi) Form-26E I- Certificate of
good manufacturing practices
(GMP)to manufacture of
Ayurceda/Siddha/Unani Drugs.
(xii) Form-26E-2-I- Free Sale
certificate for
Ayurvedic/Siddha/Unani Drugs.
(xiii) Form-26E-2-II- Free Sale
certificate for
Ayurvedic/Siddha/Unani Drugs
for Loan licence.

(xiv) Form-26-E3- Non Conviction
certificate for
Ayurvedic/Siddha/Unani
manufacturer.

(xv) Form-26G- Certificate of
Renewal of Blood Centre for
processing whole Human Blood
or its components.

(xvi) Form-26-I- Certificate of
Renewal of license for
manufacture of Blood Products.
(xvii) Form-26J- Certificate of
Renewal of Loan licence to
manufacture for sale of Large
volume Parenterals or sera and
vaccine or recombinant DNA(R-
DNA) derived drugs specified in

I

30

30 BRI

BRG]

ARy

30 BRI
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Schedule C, C1 drugs except
schedule X drugs.

(xviii) Form-28- Licence to
manufacture for sale or
distribution of allopathic drugs
specified in Schedules C and C(1)
except Schedules X.

(xix) Form-28A- Loan Licence to
manufacture for sale or
distribution of allopathic drugs
specified in Schedule C and C(1)
except Schedules X.

34

operate a blood centre for whole
human blood and its
components

(xxii) Form-28D- Licence to
manufacture for sale or
distribution of large volume
parenteral/sera and
vaccine/recombinant DNA(R-
DNA) deride drugs Specified in
Schedule C and C(1) except
Schedule X

(xxiii) Form-28DA- Loan licence
to manufacture for sale or
distribution of large volume
parenterals/sera and
vaccine/recombinant DNA (R-
DNA) derived drugs specified in
schedule C, C1 except Schedule X
(xxiv) Form-28E- Licence to
manufacture and store blood
produces for sale or distribution
(xxv) Form-28F- Licence to
collect, process, test, store,
banking and Release of umbilical
cord blood stem cells

(xxvi) Form-29- Lince to
manufacture drugs for purposes
of examination , test or Analyses.
(xxvii) Form-32- Licence to
manufacture consmetic for sale
or distribution

(xxviii) Form-32A- Loan licence to

(xx) Form-28B- Licence to Y 30 | R yMRY | 30 v | gue Afga, | 30 B
manufacture for sale or W Eﬂﬁ m feaw ey feaw
distribution of drugs specified in Ma2d, | Tedd | (HaRMTefd faum,
Schedule C, C(1) and X. faer aﬁsr@* [EEN
(xxi) Form-28C- Licence to frretror

ERINE))
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manufacture cosmetics for sale
of distribution.

(xxix) Form-37- Approval for
carrying out test on
Drugs/Cosmetics and Raw
materials used in their
manufacture on Behalf of license
for manufacture for sale of
Drugs/Cosmetics.

(xxx) Form-46- TR 30 | WA YINT | 30 v | gu @fea, | 30 B
Permission/Approval for 3 K g B eTfereT EER Y ECR
manufacture of a New Drug SREED dad | (e qUTT,

Formulation

(xxxi) Form-46A-

Permission/approval for

manufacture of Raw Meterial

fercommersr | (New Bulk Drugs substander
3iafer (xxxii) Form-48- Approval for
fog=or | carrying uout test or Analysis on
y9mg+, | Ayurvedis, Siddha & Unani Drugs
ey | or Raw materials.

fgarr & | (xxxiii) Form-49- Certificate of
wafsg | renewal for carrying out test or

i | analysis an Ayurvedic, Siddha or
@7 farfg | Unani Drugs ro raw materials.

S| | 2 (EfeIRad wETer gl RIS 30 | g | 30 B | wuT Afed, | 30 BRI
fotes My | F | g s ey feaw
(i)showHodo raz®, | Rew | (Fremed fawmT,
(ii)S=goT@0 30 SoTHoYI0 fazr Sfrfer fasr
(iti)SToTetogio

(iv) =T BAfdaR—TE UHTT g RITEr)
(v) W13l JHTOT U

(vi) QeI THOT 9

(vii) WORH YA G
(viii) Arbe fET aféfrac
(xi) greqad duUfiet Aféfhae

(x) gl Brs 0

(i) Form-20-{Licence to sell, Stock RERED 30 | _3ﬁ6rf€r 30 B W™ IR | 30 B
or exhibit or offer for sale or 3 K B P iz, GRS EEHIBEaR feaa
distribute} drugs by retail other SRECOMIREEE EEIR (Freemer

than those specified in [Schedules
C, C(1) and X]
3 ®raferd | (i) Form-20A- Restricted [Licence
e | to cell, stock or exhibit or offer for
3iafer sale, or distribute] drugs by retail
g, | other than those specified
feer in[Schedules C, C(1) and X] for
dealers who do not engage the
services of a qualified person.
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(iii) Form-20B-[Licence to sell,
Stock or exhibit or offer for sale or
distribute] by wholesale, drugs
other than those specified in
[Schedule C, C(1) and X]

34

(iv) Form-20BB-[Licence to sell, HER—IDH 30 R 30 R | T N | 30 B
Stock or exhibit or offer for sale sty B SINIES [ECHl TeTfereT feaw
by wholesale or distribute] drugs fems, | fRaw | fE=s, (Frezmera

other than thoes specified in LGN [EEIN m

Schedule C and Schedule C(1) to MEEk

drugs and Cosmetics Rules, 1945 STRITRT)

from a motor vehicle.

[Licence to sell, Stock or exhibit or
offer for sale or distribute]
Homoeopathic Medicines by
retail.

(vi) Form-20D-[Licence to sell,
Stock or exhibit or offer for sale or
distribute] Homoeopathic
Medicines by wholesale.

(vii) Form-20F-[Licence to sell,
Stock or exhibit for sale or
distribute] by retail drugs
specified in Schedule X.

(viii) Form-20G-[Licence to sell,
Stock or exhibit or offer for sale or
distribute] by wholesale drugs
specified in Schedule X.

(ix) Form-21-[Licence to sell, Stock
or exhibit or offer for sale or
distribute] by retail drugs secified
in Schedule C and C(1) [Excluding
t6hose specified in Schedule X]

(x) Form-21A- Restricted [Licence
to sell, Stock or exhibit or offer for
sale or distribute] by retail drugs
secified in [Schedule C(1)
[Excluding 6those specified in
Schedule X] For Dealers who do
not engage the services of a
Qualified person.

(xi) Form-21B-[Licence to sell,
Stock or exhibit or offer for sale or
distribute] by wholesale drugs
specified in Schedules C and C(1)
[Excluding those specified in
Schedule X].

(xii) Form-21BB- Licence to sell by
wholesale or to distribute drugs
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specified in Schedule C and
Schedule C(1) to the drugs and
Cosmetics Rules, 1945 from a
motor vehicle.

3. f9BR d/ Hamll &1 AfeR ARFRM, 2011 & LT T3 FaRI BT UK B 2g AMSTER,
fafgq smaes yust Her €

4. GaRAT f¥ET SMaRGAIaR, FHI—9Hd, IR 399 T o o, fafy T & wel &
TTATT SINI R ADH T |

fER—ITSIUTa & 39 9,

ey A ¥,
WHR & AR Afq |
19 ekp: 2021
IE 18@yk0N0v0&12&01@2016/[k.M&I4&3957@T0%0,  feRfeT  &&aT 3956 / fawiids

19 ATE 2021 &1 fFfIRad SN srgare fIER IwauTd & WffeR & Tag gRT USIRa fasar omar 2,
S IRA—ETT & I8 348 S WUS (3) B IMENA S 99T H IHHT W U6 AHSN SIRAT |
fRR—TSITe & ST 9,
feary AR I,

IRBR P IR ARG |

The 19%th March 2021
No-18/Lo.Se.A.-12-01/2016(Part-1) 3956—In exercise of the powers conferred by the Section-
3 of Bihar Right to Public Services Act,2011 (Bihar Act,4,2011), the State Goverment makes the
following amendments/added new services in Appendix-1 of notification no.-1423 dated-
11.05.2011 (as amended from time to time) and notification no.-19431 dated-23.12.2013 of the

General Administration Department, Bihar, Patna.
Serial No.-3(1), 4(1), 5(1), 22(1) and 24 of Appendix-I of above mentioned notification shall
be substituted by the following with immediate effect :-

sl. | Previous Name of Service Namely Stipulated Appellate Stipulated Reviewing Stipulated Time
sl.no. in Specified Time to Authority Time for Authority for Disposal of
RTPS Public Provide the Disposal of Second Appeal
Servant Service First Appeal
Issuing of cast Revenue 10 working Sub 15 working District 15 working
1 3 () Certificate officer days divisional days Magistrate days
(1) at Anchal leval officer
2 4 (1) Issuing of Revenue 10 working Sub 15 working District 15 working
Residencial officer days divisional days Magistrate days
Certificate officer
(1) at Anchal leval
3 5(@1) Issuing of Income Revenue | 10 working Sub 15 working District 15 working
Certificate officer days divisional days Magistrate days
(1) at Anchal leval officer
4 22 (i) Re Issuing of Cast, Revenue | 03 working Sub 07 working District 07 working
Income and officer days divisional days Magistrate days
Residencial officer
Certificate after
dated-01-12-2011
(1) at Anchal leval
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5 24 Issuing of Cast, Revenue | 02 working Sub 15 working District 15 working
Income and officer days divisional days Magistrate days
Residencial officer
Certificate Under
Tatkal Seva.
(1) at Anchal leval

Application formates will remain same for these services, and new arrangement shall come
into force with effect from 01.04.2021 i.e. all certificates issued by the c.o will valid till 31.03.2021.

2. The following new services of Health Department are hereby added by the State
Government as serial no. 34 at the end of Appendix-1 of the notification no.-1423 dated-
11.05.2011(as amended from time to time) with immediate effect :-

SL Name of Service Namely Stipulated Appellate Stipulated Reviewing Stipulated
Specified Time to Authority Time for Authority Time for
Public Provide Disposal of Disposal
Servant the First of Second
Service Appeal Appeal
1 2 3 4 5 6 7 8 9
1- Issuing and reneul of licence state 30 Senior 30 working Principal 30 working
for re-construction of allopathic / Drugs working Incharge days Secretary Days
Ayush/ Cosmetics and Blood Controllor Days Officer Health
bank centre Bihar (Directorate, Department
(i) Form-25- Licence to :;l:isni(;igttrizlrll
manufacture for sale or )
distribution of allopathic drugs
except Schedule C, C(1) and X
Issuing of | (ii) Form-25A- Loan Licence to
license of | manufacture for sale or for
Directorate, | distribution of allopathic except
drugs Schedule C, C(1) and X
co!wt.roll .| (iii) Form-25B- Licence to repack
Administrati e
34 | on, Health for sale or distribution of
Department allopathic drugs except Schedule

Cand C(1) & Schedule X drugs.
(iv) Form-25C- Licence to
manufacture for sale or for
distribution of Homoeopathic
Medicines.

(v) Form-25D- Licence to
Manufacture for sale of
Ayurvedic/ siddha/ Unani drugs.
(vi) Form-25E- Loan licence to
manufacture for sale of
Ayurvedic/ Siddha/Unani drugs.
(vii) Form-25F- Licence to
manufacture for sale or
distribution of Schedule X drugs
and not specified in Shedules C
and C(1)

(viii) Form-26C- Certificate of
renewal of licence to manufactur
for sale of Honoeopathic
Medicines.

(ix) Form-26D- Certificate of




34

Issuing of
license of
Directorate,
drugs
controll
Administrati
on, Health
Department
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Renewal of licence to manufactur
for sale or distribution of
Ayurvedic/ siddha/ Unani drugs.
(x) Form-26E- Certificate of state 30 working Senior 30 working Principal 30
Renewal of Loan licence to Drugs Days Incharge Days Secretary working

Controllor Officer Health Days
manufacture for sale or Bihar (Directorate, Department
distribution of drugs
Ayurvedic/Siddha/Unani Controll
Drugs. Administrati
on)

(xi) Form-26E I- Certificate of
good manufacturing practices
(GMP)to manufacture of
Ayurceda/Siddha/Unani
Drugs.

(xii) Form-26E-2-I- Free Sale
certificate for
Ayurvedic/Siddha/Unani
Drugs.

(xiii) Form-26E-2-II- Free Sale
certificate for
Ayurvedic/Siddha/Unani
Drugs for Loan licence.

(xiv) Form-26-E3- Non
Conviction certificate for
Ayurvedic/Siddha/Unani
manufacturer.

(xv) Form-26G- Certificate of
Renewal of Blood Centre for
processing whole Human
Blood or its components.
(xvi) Form-26-I- Certificate of
Renewal of license for
manufacture of Blood
Products.

(xvii) Form-26J- Certificate of
Renewal of Loan licence to
manufacture for sale of Large
volume Parenterals or sera
and vaccine or recombinant
DNA(R-DNA) derived drugs
specified in Schedule C, C1
drugs except schedule X
drugs.

(xviii) Form-28- Licence to
manufacture for sale or
distribution of allopathic
drugs specified in Schedules C
and C(1) except Schedules X.
(xix) Form-28A- Loan Licence
to manufacture for sale or
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distribution of allopathic
drugs specified in Schedule C
and C(1) except Schedules X.

34

Issuing of
license of
Directorate,
drugs
controll
Administrati
on, Health
Department

(xx) Form-28B- Licence to
manufacture for sale or
distribution of drugs specified
in Schedule C, C(1) and X.
(xxi) Form-28C- Licence to
operate a blood centre for
whole human blood and its
components

(xxii) Form-28D- Licence to
manufacture for sale or
distribution of large volume
parenteral/sera and
vaccine/recombinant DNA(R-
DNA) deride drugs Specified in
Schedule C and C(1) except
Schedule X

(xxiii) Form-28DA- Loan
licence to manufacture for
sale or distribution of large
volume parenterals/sera and
vaccine/recombinant DNA (R-
DNA) derived drugs specified
in schedule C, C1 except
Schedule X

(xxiv) Form-28E- Licence to
manufacture and store blood
produces for sale or
distribution

(xxv) Form-28F- Licence to
collect, process, test, store,
banking and Release of
umbilical cord blood stem cells
(xxvi) Form-29- Lince to
manufacture drugs for
purposes of examination , test
or Analyses.

(xxvii) Form-32- Licence to
manufacture consmetic for
sale or distribution

(xxviii) Form-32A- Loan licence
to manufacture cosmetics for
sale of distribution.

(xxix) Form-37- Approval for
carrying out test on
Drugs/Cosmetics and Raw
materials used in their

state

Drugs
Controll
or Bihar

30 working
Days

Senior
Incharge
Officer
(Directorate,
drugs
Controll
Administrati
on)

30 working
Days

Principal
Secretary
Health
Department

30 working
Days
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manufacture on Behalf of
license for manufacture for
sale of Drugs/Cosmetics.

34

Issuing of
license of
Directorate,
drugs controll
Administratio
n, Health
Department

(xxx) Form-46-
Permission/Approval for
manufacture of a New Drug
Formulation

(xxxi) Form-46A-
Permission/approval for
manufacture of Raw Meterial
(New Bulk Drugs substander
(xxxii) Form-48- Approval for
carrying uout test or Analysis
on Ayurvedis, Siddha & Unani
Drugs or Raw materials.
(xxxiii) Form-49- Certificate of
renewal for carrying out test
or analysis an Ayurvedic,
Siddha or Unani Drugs ro raw
materials.

state

Drugs
Controllor,

Bihar

30
working
Days

Senior
Incharge
Officer
(Directora
te, drugs
Controll
Administr
ation)

30 working
Days

Principal
Secretary
Health
Department

30 working
Days

2- Issuing of following certificate
(i) G.M.P

(ii) W.H.O G.M.P

(iii) G.L.P

(iv) Non Conviction Certificate
(v) Free sale Certificate

(vi) Validity Certificate

(vii) Performance Certificate
(viii) Market standing Certificate
(xi) Production Capicity
Certificate

(x) Nutural Code No.

state

Drugs
Controllor,

Bihar

30
working
Days

Senior
Incharge
Officer
(Directora
te, drugs
Controll
Administr
ation)

30 working
Days

Principal
Secretary
Health
Department

30 working
Days

3 Office
Assistant
Drugs
Controllor,
Bihar

(i) Form-20-{Licence to sell,
Stock or exhibit or offer for
sale or distribute} drugs by
retail other than those
specified in [Schedules C, C(1)
and X]

(ii) Form-20A- Restricted
[Licence to cell, stock or
exhibit or offer for sale, or
distribute] drugs by retail
other than those specified
in[Schedules C, C(1) and X] for
dealers who do not engage
the services of a qualified
person.

(iii) Form-20B-[Licence to sell,
Stock or exhibit or offer for

sale or distribute] by

Assistant
Drugs
Controllor,
Bihar

30
working
Days

state

Drugs
Controllor

Bihar

30 working
Days

Senior
Incharge
Officer
(Directorate
drugs
Controll
Administrati
on)

30 working
Days
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wholesale, drugs other than
those specified in [Schedule C,
C(1) and X]

34

Office
Assistant
Drugs
Controllor,
Bihar

(iv) Form-20BB-[Licence to sell,
Stock or exhibit or offer for sale
by wholesale or distribute] drugs
other than thoes specified in
Schedule C and Schedule C(1) to
drugs and Cosmetics Rules, 1945
from a motor vehicle.

[Licence to sell, Stock or exhibit
or offer for sale or distribute]
Homoeopathic Medicines by
retail.

(vi) Form-20D-[Licence to sell,
Stock or exhibit or offer for sale
or distribute] Homoeopathic
Medicines by wholesale.

(vii) Form-20F-[Licence to sell,
Stock or exhibit for sale or
distribute] by retail drugs
specified in Schedule X.

(viii) Form-20G-[Licence to sell,
Stock or exhibit or offer for sale
or distribute] by wholesale drugs
specified in Schedule X.

(ix) Form-21-[Licence to sell,
Stock or exhibit or offer for sale
or distribute] by retail drugs
secified in Schedule C and C(1)
[Excluding t6hose specified in
Schedule X]

(x) Form-21A- Restricted [Licence
to sell, Stock or exhibit or offer
for sale or distribute] by retail
drugs secified in [Schedule C(1)
[Excluding 12those specified in
Schedule X] For Dealers who do
not engage the services of a
Qualified person.

(xi) Form-21B-[Licence to sell,
Stock or exhibit or offer for sale
or distribute] by wholesale drugs
specified in Schedules C and C(1)
[Excluding those specified in
Schedule X].

(xii) Form-21BB- Licence to sell
by wholesale or to distribute
drugs specified in Schedule C and

Assistant
Drugs
Controllor,
Bihar

30
working
Days

state Drugs
Controllor
Bihar

30 working
Days

Senior
Incharge
Officer
(Directorate
drugs
Controll
Administrati
on)

30 working
Days
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Schedule C(1) to the drugs and
Cosmetics Rules, 1945 from a
motor vehicle.

3. To avail these services undar Bihar Right to Public Service Act,2011 the scheme wise
application form are inclosed harewith.
4. In this respect the concerned Deptt. may issue other forms after consultation with law
Department as per requirment.
By the order of Governor of Bihar ,
Himanshu Kumar Rai,
Additional Secretary.

refters, AfAaTerd qsomed,
fagIR, geAT g1 yabIfarT ve gfadl

fgR ToTe (rATenRur) 190-571+10 Stoctodtol
Website: http://egazette.bih.nic.in




